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LOK SABRA 
Alphabetical LIst of Members 

A 

Abdur Rashid, Bakshi (Jammu and 
Kashmir). 

Abdul Wahid. Shri T. (Vellore). 

Achal Singh, Shri (Agra). 

Achuthan, Shri R. (Mavelikara). 

Akkamma Devi, Shrimati (Nilgiris). 

Alagesan, Shri O. V. (Chingleput). 

Alva, Shri A. Shankar (Mangalore). 

Alva, Shri Joachim (Kanara). 

Alvares. Shri Peter Augustus 
(Panjim). 

Aney, Dr. M. S. (Nagpur). 

Anjanappa, Shri B. (Nellore). 

Ankineedu. Shri Maganti (Gudivada). 

Anthony, Shri Frank (Nominated-
Anglo-Indiam) . 

Arunachalam, Shri N. (Ramanathapu­
ram). 

Azad, Shri Bhagwat Jha (Bhagalpur). 

B 

Babunath Singh, Shri (Surguja). 

Bade, Shri Ramchandra Vithal (Khar-
gone). 

Badrudduja, Shri (Murshidabad). 

Bagri, Shri Mani Ram (Hissar). 

Bajaj, Shri Kamalnayan (Wardha). 

Bakliwal, Shri Mohanlal (Drug). 

Bal Krishna Singh, Shri (Chanda'lli). 

Balakrishnan, Shri S. C. (Koilpatti). 

Bnlmiki, Shri K. L. (Khurja). 

Banerjee, Shri S. M, (Kanpur), 

Banerji, Dr. R. (Bankura). 

Barkataki. Shrimati Renuka Devi 
(Barpeta ). 

Barman, Shri P. C. (Cooch Behar), 

Barrow, Shri A. E. T. (Nominated­
Anglo-Indians). 

B-contd. 

Barua, Shri Hem (Gauhati). 

Barua, Shri Rajendranath (Jorha!.). 

Barupal, Shri Panna Lal (Ganga. 
nagar). 

Basant Kunwari, Shrimati (Kai-
sarganj). 

Basappa, Shri C. R. (Tiptur). 

Basumatari, Shri D. (Goalpara). 

Baswant, Shri Sonubhai Dagadu 
(Thana). 

Ba!eshwar Singh, Shri (Giridih). 
Berwa, Shri Onkar Lal (Kolah). 

Besra, Shri Satyacharan (Dumka). 

Bhagat, Shri BaHram (Shahabad), 

Bhagavati, Shri Bijoy Chandra 
(Darrang). 

Bhakt Darshan, Shri (Garhwall. 

Bhanja Deo, -Shri Laxminaray.n 
(Keonjhar). 

Bhanu Parka,h Singh, Shri (Raj­
garh). 

Bhargava, Shri M. B. L. (Ajmer). 

Bhatkar, Shri Laxmanrao Shrawanjl 
(Khamgaon). 

Bhattacharya, Shri Dinen (Seram-
pore). 

Bhattacharyya, Shri C. K. (Raiganj). 

Bheel, Shri P. H. (Dohad). 

Biren Dutta, Shri (Tripura West). 

Birendra Bahadur Singh, Shri (Raj-
nandgaon). 

Bist, Shri Jang Bahadur Singh 
(Almora). 

Borooah, Shri Prafulla Chandra 
(Sibsagar). 

Brahm Prakash, Shri (Outer Delhi), 

Brajeshwar Prasad, Shri (Gay.). 

Brij Basi Lal, Shri (Faizabad). 



B-contd. 

Brij Raj Singh, Shri (Bareilly). 

Brii Raj Singh-Kotah, Shri (Jhala­
war), 

Buta Singh, Shri (Moga). 

c 
Chakravartty, Shrimati Renu (Bar-

rackpore). 

Chakraverti, Shri P. R. (Dhanbad). 

Chanda, Shrimati Jyotsna (Cachar). 
Chandak, Shri B. L. (Chindwara). 

Chandrabhan Singh, Dr. (Bilaspur). 

Chandrasekhar, Shrimati M. (Mayu-
ram). 

Chandriki, Shri Jagannathrao Venka-
tarao (Raichur). 

Chattar Singh, Shri (Chamba). 
Chatterjee, Shri H. P. (Nabadwip). 

Chatterjee, Shri N. C. (Burdwan). 
Chalurvedi, Shri S. N. (Firozabad). 

Chaudhry, Shri Chandramani Lal 
(Mahus). 

Chaudhuri, Shri Digambar Singh 
(Mathura). 

Chaudhuri, Shrimati Kamala (Hapur). 

Chaudhuri, Shri Sachindra (Ghatal). 
Chaudhuri, Shri Tridib Kumar 

(Berhampur). 

Chavan, Shri D. R. (Karad) 

Chsvan, Shri Y. B. (Nasik). 

Chavda, Shrimati Johraben (Banas­
kantha). 

Chuni Lal, Shri (Ambala). 

o 

Daile, Shri (Miraj). 

Daii, Shri Homi F. (Indore). 

Doliil Singh, Shri (Una). 
Dandeker, Shri N. (Gonda). 

Das, Dr. Mono Mohon (Ausgram). 

Das, Shri Basanla Kumar (Conta!). 
Das, Shri Nayantara (Jamui). 
Das, Shri Sudhansu Bhushan (Dia­

mond Harbour). 

(ii) 

o-<:onld. 

Dasaratha Deb, Shri (Tripura East). 
Dass, Shri C. (Tirupathi). 

Deo, Shri P. K. (Kalahandi). 
Deo, Shri Vijaya Bhushan Singh 

CRaigarh). 

Deo Bhanj, Shri P. C. (Bhubaneswar). 

Desai, Shri Morarji (Sural). 

Deshmukh, Dr. Panjabrao S. (Amra-
vati). 

Deshmukh, Shri B. D. (Aurangabad). 

Deshmukh, Shri Shivaji Rao Shankar 
Rao (Parbhani). 

Dey, Shri S. K. (Nagaur). 

Dhaon, Shri B. K. (Lucknow). 

Dharmalingam, Shri R. (Tiruvanna-
malai). 

Dhuleshwar Meena, Shri (Udaipur). 

Dighe, Shri Bhaskar Narayan 
(Kolaba). 

Dinesh Singh, Shri (Salon). 

Dixit, Shri G. N. (Elawah). 

Dorai, Shri Kasinalha (Aruppuk­
kollai). 

Dubey, Shri Rajaram Giridharilal 
(Bijapur North). 

Dwivedi, Shri Mannoo Lal (Hamir­
pur). 

Dwivedy, Shri Surendranalh (Kendra­
para). 

Ii: 

Elayaperumal, Shri L. (Tirukoilur). 

Elias, Shri Mohammad (Howrah), 
Ering. Shri D. (Nominated-North 

East Frontier Tract). 

F 

Firodia, Shri Motilal Kundanmal 
(Ahmednagar) . 

o 
Gaekwad, Shri Fatehsinhrso Pratab­

sinhrao (Baroda). 
Gahmari. Shri Vishwanath Singh 

(Ghazipur). 
Gajraj Singh Rao, Shri (Gurgaon). 
Ganapati Ram, Shri (MachhlishRhr). 



G-contd. 

Gandhi, Shri V. B. (Bombay City 
Central South). 

Ganga Devi, Shrimati (Mohanlal-
ganj). 

Gayatri Devi, Shrimati (Jaipur). 

Ghosh, Shri Atulya (Asansol). 

Ghosh, Shri N. R. (Jalpaiguri). 

Ghosh, Shri P. K. (Ranchi East). 

Ghyasuddin Ahmad, Shri (Dhubri). 

Gokaran Prasad, Shri (Misrikh). 

Goni, Shri Abdul Ghani (Jammu and 
Kashmir). 

Gopalan, Shri A. K. (Kasergod). 

Gounder, Shri R. Muthu (Tiruppat-
tur). 

Govind Das, Dr. (Jabalpur). 

Gowd, Shri Veeranna (Bangalore). 
Guha, Shri Arun Chandra (Baraaat). 

Gulshan, Shri Dhanna Singh 
(Bhatinda). 

Gupta, Shri Badshah (Manipurl). 
Gupta, Shri Indrajit (Calcutta South 

Weat). 

Gupta, Shri Kashi Ram (Alwar). 

Gupta, Shri Priya (Katlhar). 

Gupta, Shri Shiv Charan (Deihl 
Sadar). 

B 

Hajarnavis, Shri R. K. (Bhandsl'll). 

Hanscia, Shri Subodh (Jbargram). 

Hanumanthaiya, Shr! K. (Ballialore 
City). 

Haq, Shri M. M. (Akola). 

Harvani, Shri AMar (Blsaull). 

Hazarika, Shri J. N. (Dibrugarh). 
Beds. Shrl Barlah Chandra (NIzama-

bad). 

Hem Raj, Shri (KanJra). 

Himatsingka, Shri Prabhu Dayal 
(Godds)' 

Himmatsinhji, Shri (Kutch). 

BIIkam Slnth, Sardar (Patlala). 

(iii) 

Imbichibava, Shri E. K. (Ponnani). 

Iqbal Singh, Shri (Ferozepore). 

J 

Jadhav, Shri Madhavrao Laxmanrao 
(Malegaon). 

Jadhav, Shri Tulshidas (Nanded). 

Jagjivan Ram, Shri (Sa.aram). 

Jain, Shri A. P. (Tumkur). 
Jaipal Singh, Shri (Ranchi West). 

Jamir, Shri S. C. (Nominated-Na •• • 
land). 

Jamunadevi, Shrimati (Jhabua). 

Jayaraman, Shri A. (Wandiwaah). 

Jedhe, Shri Gulabrao Keahavra. 
(Baramati) . 

Jena, Shri Kanhu Charan (Bhadrak). 

Jha, Shri Yogendra (Maclhubani). 

J ashi, Shrl Anand Chandra (Siclhl). 

Joshi, Shrimati Subhadra (Balram. 
pur). 

Jyotishi, Shri JwaJa Prasad (Sqar). 

II: 
Kablr, Shri Humayun (Buirhat). 

Kachhavaiya, Shri Hukam Chand 
(Dewu). 

Kadsdl, Shri Kadeppa Bandawe 
(Sholapur) . 

Kajrolkar, Shri Narayan Sadoha 
(Bombay City Central North). 

Kakkar, Sbri Gaur! Shankar (Fatab. 
pur). 

Kamath, Shri Hari Vilhnu (Hoaban, •• 
bad). 

Kamble, Shri T. D. (Latur). 

Kanak_hal, 8hr! R. (Chidamba-
ram). 

Kandappan, Shr! S. (Tiruchelllode). 
ltannamwar, Shrimati Tal (Chanda). 

Kanungo, Shri Nltyanand (Cuttaclt). 

Kappen, Shri Cherian J. (Mu .... t» 
puma). 

Kapur Sinlh, Sardar (Ludhlana). 
Kar, Sbr! Prabh.t (Boo,hl)'). 

Karnl SinlhJl, Sh.rl (B~). 



(iv) 

K-contd. 

Karuthiruman, 5hri P. G. (Gobiehetti-
palayam). 

Kayal, 5hri Paresh Nath (Joynagar). 

Kedaria, Shri C. M. (Mandvi). 

Keishing, Shri Rishang (Outer Mani-
pur). 

Kesar Lal, Shri (Sawai Madhopur). 

Khadilkar, Shri R. K. (Khed). 

Khan, Dr. Purnendu Naroyan (Ulube-
ria). 

Khan. Shri Osman Ali (Anantapur). 

Khan, Shri Shahnawaz (Meerut). 

Khanna. Shri Mehr Chand (New 
Delhi). 

Khanna. Shri Prem Ki.han (Kaim-
ganj). 

Kindar Lal. Shrl (Hardoi). 

Kisan Veer, Shri (Satara). 

Kohar, Dr. Rajendra (Phulbani). 

Koloki. Shri Liladhar (Nowgong). 

Koujalgl, Shri H. V. (Belgaum). 

~oya, Shri C. H. Mohammad (Kozhi-
kode). 

Kripa Shankar, Shri (Domariallanj). 

Kripalani, Shri J. B. (Amroha). 

Krishna, Shri M. R. (Paddapalli). 

Krlahnamachari, Shri T. T. (Tiru-
chendur). 

Kriahnapal Singh, Shri (Jaleaar). 

Kumaran. 8hri 14. K. (Chirayinkil). 

Kunhan, Shri p. (Pal.hat). 
Kureel, 5hri Baij Nath (Rae 

Barelli). 

L 
Lahri 5illih, 5hri (Rohlak). 
LaMan Chaudhry, Shri (Sah ...... ). 

Lakhan Da .. , 5hri (Shahjahanpur). 
Lakhmu Bilawani, Shri (Bastar). 

Lakahmikanthamma, Shrlmati (lCham-
mam). 

Lalit Sen, 5hfi (Mandi). 

Lalkar, 8hri NibsI' Ranjan (lttrim-
,anj). 

Laxmi Bai. Shrimati 5an,em (Vica­
rahad) . 

L-contd. 

Laxmi Dass, Shri (Miryalguda). 

Limaye, Shri Madhu (Monghyr). 

Lohia, Dr. Ram Manohar (Farrukha-
bad). 

Lonikar, Shri R. N. Yadav (Jalna). 

M 

Mahadeo Prasad, Shri (Bansgaon). 

Mahadeva Prasad, Dr. (Maharajganj). 

Mahananda. Shri Hrushikesh (Bolan-
girl. 

Mahalab, Shri Hare Krushna (Angul). 
Mahato, Shri Bhajahari (Purulia). 

Mahida, Shri N arendra Singh 
(Anand). 

Mahishi, Dr. Sarojini (Dharwar 
North). 

"Iaimoona Sultan, Shrimali (Bhopal). 

Majilhia, Shri Surjit Singh (Tara .. 
Taran). 

Malaiehami, Shri M. (Periyakulam). 

Malaviya, Shri Keshav Dev (Ba.ti). 

Malhotra, Shri Inder J. (Jammu and 
Kashmir). 

Malliah, Shri U. 8rinivala (Udipi). 
Mallick, Shri Rama Chandra (Jaipur). 

Manaen, Shri T. (Darjeelin,). 

MandaI, Dr. p. (Vishnupur). 

MandaI, Shri Jiyalal (Kha,aria). 

MandaI, Shri Yamuna Pr ... d (Jai-
nagar). 

Manly.ngadan. Shri Mathew (Kotla-
yam). 

Manoharan, Shri K. (Madras South). 

Mantri, Shri Dwarkadas (Bhir). 
!larandi, Shri IowaI' (Rajmahal). 

Maruthiah, Shri P. (Melur). 

Masa.ni, Sl1ri M. R. (Rajkot). 

M •• uriya Din, Shri (Chail). 

Matcharaju, Shri M. (Narasipatnam). 

Mate. Shri Kure (Tikamprh). 

Mathur. Shri Harish Chandra (Jalore). 
Mathur, Shri Shiv Charan (Bhilwara)_ 

Maurya, Shri B. p. (Aliiarh). 



M-contd. 

Mehdi, Shri S. Ahmad (Rampur). 

Mehrotra, Shri Braj Behari (Bilhaur). 

Meh!a. Shri Jaswantraj (Pali). 

Mehta, Shri Jashvantraj (Bhavnagar). 

Melko!e, Dr. G. S. (Hyderabad). 

Mengi. Shri Gopal Datt (Jammu and 
Kashmir). 

M~non, Shri Panampilli Govinda 
(Mukundapuram). 

Menon, Shri V. K. Krishna (Bombay 
City North). 

Minimata. Shrimati Agamdas Guru 
(Baloda Bazar). 

Mirza, Shri Bakar Ali (Warrangal). 

Mishra. Shri Bibhuti (Motihari). 

Mishra, Shri Blbudhendra (Puri). 

Mishra. Shri Mathura Prasad (Begu-
sarai). 

Misra, Dr. Udaikar (Jamshedpur). 

Misra, Shri Mahesh Dutta (Khandwa). 

Misra, Shri Shyam Dhar (Mlrzapur). 
Mohammad Yusuf. Shri (Siwan). 

Mohan Swaroop, Shri (Pilibhit). 

Mohanty. Shri Gokulananda (Bala-
sore). 

Mohiuddin. Shri Ahmed (Secunders­
bad). 

Mohsin, Shri F. H. (Dharwar South). 

Morarka, Shri Radhey.hyam !tam­
kumar (Jhunjhunu). 

More, Shri Krishnaji Laxman (Hat­
kanangle): 

More. Shri Shanltarao Shantaram 
(Poona). 

Muhammad Ismail. Shri (Manjeri). 

Mukane, Shri Yeshwantrao Martand­
rao (Bhlwandl). 

Mukerjee, Shri H. N. (Calcutta Cen­
tral). 

Mukerjee, Shrimati Sharda (Ratna­
giri). 

Munzni, Silri I:lavid (Lob.rdaga). 

lIurli Manohaf, Shri (Balla). 

(v) 

M-contd. 

Murmu. Shri Sarkar (Balurghat). 

Murthy. Shri B.s. (Amalapuram). 

Murti, Shri M. S. (AnakapalJe). 

Musaflr, Shri Gurmukh Singh (Amrlt-
sarlo 

Muthiah. Shri P. (Tirunelveli). 

Muzaffar Husain. Shri (Moradabad). 

N 

Naidu, Shri V. Govindasamy (Tiru-
vallur). 

Naik, Shri D. J. (Panchmahalsl. 

Naik. Shri Maheswar (Mayurbhanj). 

Nair, Shri N. Sreekantan (QuiJon). 

Nair, Shri P. K. Va sud evan (Ambala-
puzha). 

Nambiar, Shri Ananda (Tiruchira­
paU\). 

Nanda. Shri Gulzaril.1 (Sabarkhan-
tha). 

Naskar. Shri P. S. (Mathurapur). 

Nath Pai, Shri (Rajapur). 
Nayak, Shri Mohan (Bhanjanagar). 

Nayar, Dr. Sushila (Jhlns!). 

Nesamony, Shri A. (Nagereoil). 

Ni,am, Shrimati Savitrl (Banda): 

Niranjan Lal, Shri (Nominated-
Andaman and Nicobar lolanda). 

o 
Omkar Singh, Shri (Budaun). 

OZ8, Shrl Ghanshyamlal (Surandra-
na,ar). 

• 
Paliwal, Shri Tika Ram (Hindsun). 

Pando, Shri K .. hi Hath (Hata). 

Pandey, Shri R. S. (Guna). 
Pandey, Shrl Sarjoo (Ra.,a). 

Pandey, Shri Vishwa Nath (SaJ.B-
pur). 

Pandlt, Shrlmati Vila)' Lakl'hml 
(Phulpur). 
Panna Lal, Shri (Akbarplll'). 



(vi) 

P-contd. 

Pant, Shri Krishan Chandra (Naini 
Tal). 

Paradhi, Shri Bholaram (Balaghat). 

Parama.ivan, Shri S. K. (Erode). 

Para.har, Shri V. C. (Shivpuri). 

Patel, Shri Chhotubhai M. (Broach). 

Patel, Shri Man Sinh P. (Mehsana). 

Patel, Shri Nanubhai N. (Bulsar). 

Patel, Shri Purushottamdas R. 
(Patan). 

Patel, Shri Rajeshwar (Hajipur). 

Pa til, Shri Deorao Sheoram (Yeot­
mal). 

Patil, Shri J. S. (Jal,aon). 

PatH, Shri Madhaorao Bhallwantrao 
(Ramtek). 

Patil, Shri S. B. (Bijapur South). 

Patil, Shri S. K. (Bombay City 
South). 

Patil, Shri T. A. (Osmanabad). 

PatH, Shri V. T. (Kolhapur). 

PatH, Shri Vasantrao Lakhagounda 
(Chikodi). 

R-contd. 

Raja, Shri C. R. (Junagadh}. 

Rajaram, Shri K. (Krishnagiri). 

Rajdeo Singh, Shri (Jaunpur). 

Raju, Shri D. Balarama (Narasapur~. 

Raju, Dr. D. S. (Rajahmundry). 

Rajyalaxmi, Shrimati Lalita (Auran-
gabad). 

Ram. Shri T. (Sonbarsa). 

Ram Sewak, Shri (Jalaun). 

Ram Singh, Shri (Bahraich). 

Ram Subhag Singh, Dr. (Bikram-
ganj). 

Ram Swarup, Shri (Robert.ganj). 

Ramabadran, Shri T. D. (Cuddalore). 

Ramakrishnan, Shri P. R. (Coimba-
tore). 

Ramanathan Chettiar, Shri R. (Karur). 

Ramaswamy, Shri S. V. (Salem). 

Ramaswamy, Shri V. K. (Namakkal). 

Ramdhani Das, Shri (Nawada). 
Rameshwaranand, Shri (Karna), 
Rampure, Shri Mahadevappa (Gul-

barga). 
Patnaik, Shri Baiahnab 

(Dhenkanal). 
Charan Ramshekhar Prasad Singh, Shri 

Pattabhi Raman, Shri C. R. (Kumba­
konam). 

Pattnayak, Shri Kishen (Sambal­
pur). 

Pill ai, Shri P. S. Nataraja (Trivan­
drum). 

Pottekkatt, Shri S. K. (Tellicherry). 

Prabhakar, Shri Naval (Delhi-Karol 
Bagh). 

Pratap Singh, Shri (Slrmur). 

Prilhvi Raj, Shri (Dausa). 

Puri, Shri D. D. (Kalthal). 

R 

Raghavan, Shri A. V. (Badagara). 

Raghunath Singh, Shri (Varanaai). 

Raghuramaiah, Shri K. (Guntur). 
Ral, Shrimati Sahodra Bai (Damoh). 

JIaj Bahadur, Shrl (Bharstpur). 

(Chapra). 

Rananjai Singh, Shri (Mu.afirkhana). 

Rane, Shri Shivram Ranlo (Bul­
dana). 

Ranga, Shri N. G. (Chiltoor). 

Ranga Rao, Shri R. V. G. K. (Chee-
purupalli). 

Raniit Singh, Shri (Sangrur). 

Rao, Shri Jaganatha (Nowrangpur). 

Rao, Dr. K. L. (Vijayaw_da). 

Rao, Shri J. B. Muthyal (Mahbub-
nagar). 

Rao, Shri J. Rameshwar (Gadwall. 

Rao, Shri M. Thirumala (Kakinad_~_ 

Rao, Shri P. Hanumanth (Medak). 

Rao, Shri Rajagopala (Srikakulam). 
Rao, Shrl Ramapathi (Karimna,_r). 

Rao, Shri S. V. Krishnamoorthy 
(Shimo,s). 



(vii) 

R-contd. 

Rattan Lal, Shr; (Banswara). 

Raut, Shr; Bhola (BetUah). 

Rawandale, Shr; Chudaman Ananda 
(Dhulia). 

Ray, Shrimati Renuka (Maida). 

Reddi, Dr. B. Gopala (Kavali). 

Reddi, Shr; Ravi Narayan (Nal-
gonda). 

Reddiar, Shri R. V. (Tindivanam). 

RE!ddy, Shri C. L. Narasimha (Rajam­
pet). 

Reddy, Shri G. Narayan (Adilabad). 

Reddy, Shri G. YaUamanda (Marka­
pur). 

Reddy, Shri K. V. Ramakrishna 
(Hindupur). 

Reddy, Shri Y. Eswara (Cuddapah). 

Reddy, Shrimati Yashoda (Kurnool). 

Roy, Dr. Saradish (Katwa). 

Roy, Shri Biswanath (Deorta). 

s 

Sadhu Ram, Shri (Phillaur). 

Saha, Dr. Sisir Kumar (Birbhum). 

sahu, Shri Rameshwer (Rosera). 

Saigal, Shri Amar Singh (Janjgir). 
Samanta, Shri S. C. (Tamluk). 

Samnani, Shri Nazir Hussain (Jammu 
and Kashmir). 

Sanji Rupji, Shri (Nominated-Dadra 
and Nagar Haveli). 

Sarar, Shri Sham Lal (Jammu and 
Kashmir). 

Sarma, Shri A. T. (Chatrapur). 

Satyabhama Devi, Sbrimati (Jahana­
bad). 

Satya narayana, Shri Biddika (Par­
vathipuram). 

Scindia. Shrimati Vijaya Raje (Gwa­
lior). 

Sen, Dr. Ranen (Calcutta-Dst). 

Sen, Shrl Asoke K. (Calcutta-North 
West). 

S-contd. 

Sen, Shri Phani Gopal (Purnea). 

Seth. Shri Bishanchander (Etah). 

Sezhiyan, Shri Era (Perambalur). 

Shah, Shri Manab_ndra (Tehri Garh-
wall. 

Shah, Shri Manubhai (Jamnagar). 

Shah, Shrimatl Jayaben (Amrell). 

Shakuntala D_vi, Shrlmati (Banka). 

Sham Nath, Shri (Delhi-Chandni 
Chowk). 

Shankaraiya, Shri M. (Mysore). 

Sharma, Shri Anant Prasad (Buxar). 

Sharma, Shri Diwan Chand (Gurdu-
pur). 

Sharma, Shri K. C. (Sardhana). 

Shashank Manjari, Shrimali (Pala­
mau). 

Shashi Ranjan, Shri (Pupri). 

Shastri, Shri Lal Bahadur (Allaha­
bad). 

Shastri, Shri Prakash Vir (Bijnor). 
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LOK SABH:'. 
Wednesday. February 17. 1965/Magha 

28, 1888 (Saka) 

The Lok Sabha met at fijteen 
minutes past Twelve Of the 

Clock. 

[MR. SPEAKER in the Chair] 

MEMBER SWORN 

Mr. Speaker: Secretary may call 
out thO' name of the Member who 
has come to make and subscribe the 
oath or affirmation under the Cons­
titution. 

Secretary: Shrimati Gopikatai 
MSl'etrao Kannamwar. 

Mr. Speaker: The Minister of Par­
liamentary Affairs may introduce the 
Member to the House. 

The Minister of Communications 
alld Parliamentary Alralrs (Sbrl Sat· 
ya !IIarayan Sinha: Sir. I have great 
plea'lure in introducing to you and 
through you to the Hou.e Shrimati 
Gop:katai Maretrao Kannamwar who 
has been returned to Lok Sabha from 
Chanda constituency of Maharash­
tra in the vacancy caused by the 
resignation of Shri Lal Shanishah. 

Sh "imati Gopikatai Maretrao 
Kannamwar (Chanda) 

12.16 bro. 

OBITUARY REFERENCES 

Mr. Speaker: I have to infmm the 
House of the sad demise of three of 
our friends, namely. Shri E Mar:!hu­
sudan Rao, Shri Badri Dali Pando 
and Sardar Pratap Singh Kairon. 

Shri E. Madhusudan Rao was a 
sitting Member of this House from 
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Mahbubabad constituency ot Andhra 
Pradesh. He was al'o Member of th" 
Secon1 Lok Sabha. He passed away 
at Warangal on Ihe 29th Decembel". 
1964 at the age of 47. 

Shri Badri Dalt Pande was a Mem-
ber of the Central Legislative Ar:.-
sembly during the years 1937-45 
and also of the Firsl Lok Sabha du­
ring the ye .... 1955-1957. He passed 
away at Almora on the 13th January. 
1965 at the age of 83. 

S.rdar Pratap Singh Kairon Was 
a Member of the Constituenl As;em· 
bly of Ind;" during Ihe year. 1946-
47. He was assassinated on the 6th 
February, 1965 while he was travel­
ling in a car from Delhi to his native 
place. He had participated in the 
freedom struggle and had served the 
Stale of Punjab as a Member of the 
Legislature first, then as Q Minister 
and then ., the Chief Minister. 

Would any other Member like to 
make a brief ret.,...,nce? Last t[me' 
1 had promisffl that it a brief refer­
ence is to be made, it could be made. 
No. 

W. deeply mourn the los. ot these 
friends and I am sure the Housfil will 
join me in conveying our condolen­
ces to the bereaved families. 

The HOUse may stand in silence for 
a short while to express it:> BOrrow 

The MembeT.~ then stood in .ilpnce 
for a short while, 

12.17 bn. 

PRESIDENT'S ADDRESS 

Mr. Speaker: Secretary to lay on 
Ihe Table a copy of the President', 
AdMElSs to both Houses of Parlia­
menl assem bled together on the 17th 
February, 1965. 
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Shrl Bari Vishnu Kamath (Hosh­
angabad): Before you proceed to the 
day's business, may I on points o! 
procedure seek guidance from you, 
and I request you to illumine what in 
my mind is dark at the moment? 

Mr. Speaker: CQuld he wait for a 
little while more? The Secretary 
may first lay on the Table a copy of 
the President' Address. 

Shrl llarl Vishnu Kamath: The 
day's business starts now, 

Shrl Kapur Singh (Ludhiana): He 
is in the dark. He must be helped. 

Mr. Speaker: He will allow him 
to lay it on the Table. 

Shrl Ha.rl Vislonu Ka.math: will 
await your pleasure. 

&!crelary: I lay on the Table a 
.copy of the President's Address to 
both Houses of Parliament assembled 
together on the 17th February, 1965. 

THE ADDRESS 

The President: Members of Parlia­
ment, I welcome you once again to 
your labours in a new session of 
Parliament. 

2. During the year which has just 
elided the nation went throu.e:h its 
severest trial in re':cnt years when 
the people lost their beloved leader 
Shri Jawaharlal Nehru, their friend, 
philosopher and guide. There were 
other stresses and strains also. We 
were greatly distressed by the serious 
loss of life and property unfortunate­
ly caused in South India by unprece­
dented cyclonic ronditions. Relief 
measures' were promptly taken. Some 
of our difficulties continue and we 
have to face them with ('ouralc and 
determination. At th(' same time the 
country has mad£' significant progress 
in many directions. 

3. Looking back on the past twelve 
months. notice ('an be taken of seve­
ral 8'2"hievements which should ins­
pire hope and confidence. National 
1n('om(' had inrreaspd at the rate or 
only 2.5 per cent. per annum during. 

the first two y~ars of the Third Plan. 
In 1963-64, which an increase of 9' 2 
per cent in industrial output, the 
figurc rose to 4.3 per cent. An in­
creaSe of about B per cent in indus­
trial production is expected during 
the current year. 

4. Many public sectol undertak-
ings in which heavy investments 
have been made during the Third 
Plan, have '2"ommeneed productIOn. 
They include the Hl'avy EngIneering 
Plant at Ranchi, the MinIng Machin­
ery Plant at Durgapur, the Refinery 
at Barauni and the Machine Tuol 
Factories at Pinjore and Kalamasseri. 
Although production in some of these 
establishments is still at a pilot stage, 
we can look forwara to a st('ady in­
crease in their contribution to our 
economic development in the years 
to come, 

5. In power and tran:->por1. the ('uun­
try has been making steady progress. 
The number of electrified vilIages 
has gone up from 4,000 at the begin­
ning of the First Plan to nearly 
40,000. Power generation by the end 
of the Third Plan is ex Dec ted to 
amount to 11.7 million k.w. as against 
5.6 million k.w. at the end of the 
Second Plan. Shipping tonnage at 
about 1.4 million GRT has already 
exceeded the Third Plan target, 
Railways have adequate capacity to 
meet our current needs and further 
deve~opment is in progress. 

6. New oil discoverle~ were made 
In Gujarat and As~am and India has 
secured riJ!;hts of exploration in the 
oft' sharf' islands of Iran. New and 
workable deposits of uranium have 
bef'n found and our reserves of ura­
nium arc substantial. A Plutonium 
Plant. entirely designed and built by 
the scientists and enginpers of the 
Trombay E~tabli5hment is now in 
operation. Th~ construction of Ato­
mic Power Stations at Tnrapur and 
Rana Partap Sagar has commenced. 
The USp of atomic energy for peace­
ful purpo~es will !\teadily expand in 
the future based increasingly on in­
di~(>nous supp1iC's. technology and 
rE.'search. 
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7. Another significant feature has 
been the greater availability of cer­
tain consumer goods of interest to the 
common man. The production of 
mill-made cloth alon£" rOSe by another 
210 million meters in 1964. 

8. As you are aware, the produc-
tion of food grains did not show any 
appreciable increase during the three 
prl;'ceding years, In a number of 
States the availability of foodgraln. 
became -inadequate and there were 
periods of deep anxiety. To meet 
the situation the import of foodgrains 
was increased and other measures 
were taken to ensure as eqUItable a 
distribution of the available supplies 
as possib1e. There has recently been 
some easing of the situation and food 
prices have registered some decrease. 
Government Bre keeping a close 
watch on the situation and they pro-
pose shortly to review the food distri-
bution pol\.oy. 

9. Apart from the measures adopted 
to deal with the food problem that 
emerged in recent months, a long 
term polley ot increasing food pro-
duction has been adopted. A number 
of steps have already been taken and 
some Bre in the process of implemen~ 
lation. The farmr.r has been assured 
of minimum prices which have been 
fixed at economic levels and an Agri-
cultural Prices Commission has been 
let up to keep the situation under 
constant review. Special attention is 
being given to the timely supply of 
fertilizers and other requirements to 
the farmer. Quick maturing minor 
Irrigation schemes will be implemen-
ted on a priority basis, 

10. We arc beginning this year with 
the biggest Kharif harvest on r<oord. 
The Rabi crop also is expected to be 
appreciably better than in previous 
yean. With these favourable trends 
and the efforts being made to increase 
production, our Government are tak-
in~ all po,sible steps to achieve long 
term stability in aKTicultural prices. 
To guard against all eventualiti~, 
however. a prollramme of buildln~ up 
buller stocks in the country out of 
domestic production and imports hal 

been formulat~d. The Food Corpo­
ration, which has been sel up in lhe 
public !lector, will help to ensure 
orderly marketing and check ant!­
sOl'ial !rt'nds in the trading commu-
nity. 

11. In the industrial sector, al­
though our past record is an Imprel-
sive one, 8 fresh momentum IS re-
quired. This is necessary not only 
in the interest of stabillty of prices. 
but even more for accelerated 
growth. 

12. While higher production is the 
best answer to the threat of inflation, 
the monetary pressures on the pricf' 
level and on our externaJ payment~ 
cannot bp ilnored. Part of this prcf,-
sure comes from unaccounted 8n( 
undisclosed money. Stringent mea .. 
sures are being taken to unearth s\.1~h 

money and there can be no relenting 
in this ellort. At the .ame time, 
those who are prepared to mend lh('il 
ways and make a full di5closure of 
their illegal earnings. should be 
encouraged to do so. 

13. Further, our Government hav(' 
already announced that therP will be 
no more deflcit financing. This will 
necessitate curtailment of public ex-
penditure. The expansion of bank 
credits will also have to be keDt in 
check. A tighter monetary di.rlpline 
i •• ssential not only to ac!\;eve slabl­
lity of prices but also to secure 8 
better balance between Ollr imporh 
and ('xports. 

14. In recent months, Government 
have had to make substantially large 
repayments of 10anlll Bnd interest and 
also to pay large amounts for imports. 
This has Ipd to a declinp in our re-
serves of foreign exchange dp8pite an 
increase of nearly 50 ('rores at rupee_ 
in our export eamings during 1984. 
Me •• ur~. for remedying the situation 
are btoing ('onsid~red by Govemm~t. 

15. We are now engaged in the for­
mulation of the country's Fourth Five 
Year Plan. This will be a <rudal 
task. It will cover a vital period. A 
memorandum on thp. Plan has been 
considered by the NoUonal Develop­
ment Council and has been laid on 
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the Table of Parliament. The most 
important objective of the Fourth Five 
Year Plan would be a substantially 
higher rate 01 &rowth with the most 
effective utilisation of resources. For 
thIS task, the Government propose to 
strengthen the machmery of planning. 
Emphasis in the Plan will be on a&ri­
cuJture, balanced development 
of heavy and other industries, crea-
tion at large employment oppor­
tunities, advancement of the 
rural sector and narrowin& down of 
Hocial and economic disparities. 
Special attentIOn is proposed to be 
givl'n to schemes wh1ch will mature 
quickly. We have to aim at a mini-
mum level of living for every family 
in this vast country. The implemen-
tation 01 such a Plan Will need a 
dedicated and sacrifldal response 
from all Rections of society. 1 am 
sure su~h 8 response will be forth-
coming under your eUldance. 

16. Public sector projects will be 
implemented wIth greater speed and 
they will be designed to lIive quick 
r(~turns to the community In the shape 
of product-ion and profits. Advance 
action in respect of many Fourth Plan 
projects wil1 be taken in the course 
of this year. To meet shortaliies in 
the supply of cement, a Corporation 
for the production of ,cement hal 
been set up in the public sector. The 
role of the private sector in the 
Fourth Plan will also be important 
It will be Government's endeavour 
to provide reasonable facilities to the 
private Bector to enable 11 to fulfil its 
R!'lsigned role efficiently and effective-
ly. 

17. The importance of accelerating 
the rate 01 I:rowth in both agriculture 
and industry is heavily underlined by 
thf' inC'rease in our popula lion. Bet-
ween 1951 and 1961, the population ot 
the country increased from 380 million 
to 440 million. At the present rate 
ot growth, the population will be 
490 milllon by the end of the Third 
Plan and 550 million by the end of 
the Fourth Plan. Family Planning 
hag b('''omf' an urgent nt'Cessitv for 
the nation. An integrated family 
plAnnin~ 9~r\'ic(>, involving family 

planning and maternity and child 
welfare measures, has been eVOlved. 
About 12,000 Family Planning Cen­
tres have already been set up. 

18. Sound planning is extremely 
important. It is, however, the result 
that matters so far as the common 
man is concerned and results can be 
obtained in a satisfactory manner only 
if the administratiVe machinery for 
the implementation of plans and poli­
cies functions with efficiency, speed 
and integrity. Improvement of the 
administrative machinery will, there­
fore. be one of the prlncipal objectives 
of Government's endeavours. 

19. The Government arc conscious 
of thE" need to expand and improve 
the social services, particularly for 
the Scheduled Castes and Scheduled 
Tribes. An Educational Commission 
has been set up to advise the Govern-
ment on the national pattern of educa-
han at dift'erent stages. Steps are be­
ing taken to expand the housing 
programme through allotment of more 
funds and by co-ordina ted action for 
which Housing Boards are being 
set up. It is also proposed to make 
land available at reasonable rates to 
lower income groups. 

20. Our Government atlach the 
greatest importance to the maintenance 
of industrial peace through the code of 
discipline and through the various in­
struments of negotiation, condliation 
and adjudication which exist. Fullest 
attention is also being paid to measures 
to promote labour welfare by setting 
up new Wage Boards for industries 
and deciding on the recommendations 
of the Bonus CommIssion, and by the 
establishment of consumer co-opera-
tives and fair price shops in industrial 
establishments and the expansion of 
the workers' education programme. It 
is unfortunate that industrial relations 
in certain sectors during 1964 were 
somewhat disturbed. It is our Gov-
ernment's earnest hop .. that both em­
ployers and employees will rf'co~nise 
the supreme importance of maximising 
output by working together with a 
sensf' of national purpose. 

21. We are greally dislressed by the 
('vent!il in South India. We deplore the 
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.acts of vwlence which have occurred 
and l:xtl.!nd our deep sympathy lu lil0~l: 
who have suifered. iloubts about the 
language issue seem to have agllaLCd 
lhl' mUlcts of the people there. We 
wish to state ca~egoricalJy that the 
assurances givcn by the late Shn 
Jawaharlal Nehru and re-affirmed by 
DUr Pnme Minister wIll be carried out 
without qualificati.on and reservallOn. 
This is essential for the unity of thc 
oCoun.ry. While Hindi is the officlal 
language of the Union, English "ill 
.condnue to be an associate official 
language. Thls will conlinue as long 
.as the non-HIndi speaking people re­
qUIre it. We earnestly hope that this 
wlll allay the apprehensions of the 
people and lead them to return to their 
normal work. Members of ParlIament 
will no doubt consider this whole 
policy which has been affirmed and re­
affirmed of len. in all its aspects, legal, 
administrative and exe-:utive. The 
Chief Ministers will be mef"ting at an 
.early date to consider the situatIon. 

22. The Chinese threat un our Nur-
thern bordcr~ ("ontlnucs unabated. 1'0 
.strengthen our defences, a 1'-"'iv~~Year 

Defenct! Plan covering the years 1904 
10 IYij~ IS being Implemented, New 
DiviSHJOS are bema raised and equIPP­
ed aCl'urding to schedule. The output 
of Ordnance }I'actories last year was 
nearly double of what it was three 
iears ago. Our Air Force is being eX­
panded to provide better protection 
againsl hoslile air attacks and ground 
and logistical support to our troops. 
Steps to strengthen our Naval defences 
have also been initiated. 

23. The increase in defence expendi­
tUfe imposes an additional burden on 
the community Bnd diverts our re­
sources from development. We are 
not engaged in an arms race with any 
country. At the same time, we are 
determined to be strong enoueh to 
repel any attack on our borders. 

24. The explosion of a nuc:ear de­
vice by China has shocked peace­
loving people all over the world. An­
other explosion in China may not be 
far off. We have decided that despite 
thi~ development we shall not embark 
On the manufacture of atomic wea-

puns. We shall, instead, continue to 
strive for international understanding 
whkh will eliminate the threat of nuC­
lear war. 

:::5. Out' relations with .counlries 
near and far, large and small, in the 
East and in the WCSl. conllnue to be 
friendly. Only China continues to 
adopt a hOSlilt: attitude. 'fhere has al­
so been unfortunately no improve­
ment in our relations with Pakistan. 

26. Non~alignment and co-existence 
remain the essential planks 01 our 
fon'lgn poltey. We have always firm­
ly belicwd that puce is essential fur 
lhe progress of mankind. It is even 
more necessary 10r the developinl 
nations of the world who have to 
1ack:e enormous problems. For these 
rt!8sons and because of our nalural in­
tefc:H in our neighbourhood, we have 
felt greatly concerned over the recent 
events in South-east Asia. Our Gov­
ernment have suggested that a Geneva 
type ronference should be held early. 
to arrest thp dangerous trends which 
have been developing in Vietnam, in 
particular, 80 that a polltlcal solution 
to the problem can be found. We are 
also in touch with friendly countries 
in regard to this matter. 

27. The election of Mr. Harold 
Wilson as the Prime Minister of the 
United Kingdom, of Mr. Ko.y&in .1 
the Chairman of the Council of Mini­
Iters of the U.S.S.R. and of Mr. John­
.on as the PreSIdent of the U.S.A. 
have been significant events. All the 
three leaders are old friends of India. 
For the first time, a French Prime 
Minister has visitr'd India and under .. 
standing between the two countries 
ha~ grown as a result. The vilits to 
our ('ountry of the Prime Minister of 
Ceylon, the Chairman at the Revolu­
tionary Council at Burma, the Kin, at 
Bhutan, Their Majestic. the King and 
Quef"n and the Foreign Mini!liter of 
Nepal bear testimony to thE' crowth of 
triendship between India and her 
neighbuuJ's We hav(' also had the 
priviJegf" of welC'oming Their Maj('gtie~ 
the King and Queen of Belgium, the 
Pre.ident nf the Republic ot Iraq th .. 
President of the Supreme CounC'iI tor 
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the Armed Forces of the Rf"publio:: of 
Sudan, the President of Finland, the 
Prime Minister of Singaport!, the 
Crown Prince and Prime Minister of 
Kuwait ana the Premier of Mauritlus. 

28. Special mention has also to be 
made of the visit of His Holiness Pope 
Paul VI who came to Bombay in Dcc­
ember, 1964 to participate in the 
Eucharistic Congress. In the spirit of 
our traditions, people belonging to all 
religions gave him a rousing reception 
during his short stay in the country. 

29. As a nation fundamentally op­
posed to colonialism, we have rejoiced 
in the emergence of Malawi, Malta 
and Zambia as sovereign countries. 
Tomorrow, the Gambia will be 8 wel-
come addition to this list. 

30. During the past year, I paid 
State visits to the U.S.S.R. and Eire. 
The warm reception I had in both 
these countries wao;;; an ample tribute 
to the goodwill that exists for India 
and her peop~e in these countries. 

31. The Prime Minister led the 
Indian delegation to the Conference 
01 Non-aligned Nations at Cario. A 
fundamental unity and similarity at 
approach manifested itself in the Con­
ference and gave overwhelming evi-
dence of the continuing validity and 
relevance of the policy of non-align­
ment. 

32. Twenty-two Bill. are already 
bpfore the Parliament for your consi-
deration. Among the new Bill. 
whir-h the Government propose to in-
troduce during the year, are the fo1-
lowing:-

(i) The Payment of Bonus Bill. 

(ij) The Factories (Amendment) 
Blll. 

(iii) The Import and Export Con­
trol (Amendment) Bill. 

(j v) The Indian Tarifl' (Amend­
ment) Bill. 

(v) The All-India Handloom 
Board Bill. 

(vi) The Seamen's Provident Fund 
Bill. 

(vii) The Rice Mi:ling Industry 
<Regulation) Amendment Bill. 

(viii) The Patents Bill. 
(ix) The Income Tax (Amend-

ment) Bill. 

33. A statement of the estimated 
re-:eipts and expenditure of the Gov .. 
ernment of India for the financial year 
1965-66 will be laid before you. 

34. Members of Parliament, you 
have a full and strenuous programme 
ahead of you. The development of a 
prosperous socialist society and the 
expansion of friendly co-operation 
with other nations of the worJd remain 
the basis of OUr policies. Our objec-
tives are known and our goals are 
clear. To their attainment you have 
to guide the nation with unflinching 
faith and flrm resolve. 
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f~ A>'1i ~ A>'~ r~ ~ IfT1.f'¥ 
'JfT i['I' ~ ~ '1ft If'!f.t 
~~~~rnl~~i['I' 
~ «1I1T~1f ~ '1ft ~ 
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~ ~ ~..-m 'tiT~ ~ f'fa" 
3ITlf I 

25. ~ mT 'WI if;, ~~ mT mi', 
~mr~Ifif;~~it;~~1fTt 

~~it;~lf~;fA-if~ 

1fTlfi~'tiT~~'Fft:r>rr ~ I 
m~~~it;~m~1fTt 

~!ii if 'Ihf wm ~ ~m I 

26. 'T~ ~ 'll"~ mr ~(!'­

"l"r~'f ~ f«qr ;ftfu it; >it i!;f'fm 
ftr~ ~ I l\"IfTTT ~it!1lT ~ ~~ f!fro« 
~ ~ r.; ~~ <m ~ it; r.w. mfu 
~~~I~if;;;it~f~<m 
il'iT~~~'3";rij;f~*~~m 
.mr~~~.-iT~~ 
'tiT lfT'f'fT ~ ~ I ~ ~ ~, ~ 
Fm'f 'film ~ it f~Of;m'r m <m 
<rof(!' ~ '1ft ~, ;;it 'fi!'f1'1t ~-'rf 
~lfT it gf ~, '3"'fit ~it ~ fVffi ~ I 
~m 'fi!'f1'1t ;;it !i~ ~ ~ ~ ~, 
IrnI" ~ ~ it, ~ mot it; r.w. 
~ ~ if ~ '!I!T~ ~ ~ A; ;;r('i\' 

~ ~it~ <m <'m. 'tiT 'Iiit 'f1'ifl.'l''f ~ 
~ <ITflI; llf IfIWfT 'tiT ~ ~ 

~ f.I"'tiT<'fT ;;n" ~ I {If 'ITlf.t '" ~ 
wf.f m<f1!m it; ~ it '1ft ~ I 

27. film: tm' ~ 'tiT ,{;mi. 
fi!;1rn it; lIlIT'f ~ it; ~ it, f1r. 
~ 'tiT !Ilflflfff ~~ 1J1II"<r-<r 
oftr it; '""'11"1""- it; ~ it; ~ it ~ 
IfIf """ "U'i'I' ~ it film: <rf;m;r 'tiT 

iitN ,'fT ;;n"'fT .-it qIf ~ ~ I 

it <WiT 'llfPfTT<l it; ~ f1r<;r ~ Illitlf it; 

lIlIT'f 1RiT if ~ 1m: 1I'rof lIlT 
11m lIlT ~, qf<.liq ...... iPi'i tm it 
~~ ;rft II 11ft ~ <m lIlIT'f ~. 
~ <m ~mt ~ it; ... m'l", 
'tWf it; ~ ~ ""'"" it; ~ 
q~I(I"'Ir.m., qR ~ iI1IT ~ 

wofT ;Ft 't1"ro'r IfTmt ~ ~ 'I>'t 
~~Rr1l'rof~~~it 
.mm~~ 1~it;~lTliT 
~ mt, tm; IJ1II"(R' if; ~, 
~ IJ1II"(R' it; ~ ~ ~ ~ 
if; ~ N;'f;;fq if; ~, fwrr!r 
if; ll"!1T'f ~, J'fTlff it; l{~ m>: 
lIlIT'f ~ ~ 'l"l"furIf it; lIlIT'f wofT 
'tiT ffi1T(f rn 'tiT >fun" '1ft ~ N'fT I 

28. 'I<:If lfT~ rfM" q"TOf ~ 'I>'t 
>mIT '1ft fm '3"<'~ ~ ;;it f~, 
1964 itl[~ 'liiVor it; ~i:Tif it; 
r.w.~~1 "~{qrit~ift 
~ ~i", NiT '1ft, qq-;fT 'fTl'rn it; ~m: 
~ wiT it; .wrt if '3"'f'tiT ~ ffi1T(f 

~I 

29< ~ ~ aqf"ijMI& 'tiT 

'fU f~ ~; ~ 1f'fTlfi, qmr ~ 
~'l>'tqm(t "'~~~gf I 
~ lPIll<fT ~ A; 'l'1.'l' ~ ';{'"" it rimr 'tiT 

i\'1lf'lfr~~1 

3 O. fir~ ~ mr,,'«f or1fT3I"~ 

IJ1II"A If'f ~ mlf"< lIlT ~ it; 
flrIAfOf '" ftit '3"'f ~ 'I>'t ~ If,f I 
~ tm it lm ;;it ~ ~~ ~, 
q:~lfI(f'tiT~~ "","~~it1lm" 
o;fr{~Jj'lf(fTit;~.iT~~ I 

:J I. 'Tit ~ WflT ~ 'tiT;;it 'f1'it",",," 

~ it ~ ~ 'IfT"ciT'< ~ 
'tiT ~ lIlIT'f ~ if ~ I ~"'""" it 
;;it ~~ ~ m>: ~ ifq 'tiT 111 
~ ~ 1f!fT m {IJ om 'tiT 'If1it ~ 
fIf'fT fit; '[it ~ wrrr ~ <m ;f\"fu' ~ 
~~fu;\ift~ I 

32. ~ it; ~ 22 R"f ~ flR 
'" ~ fir;m: 'I'T'I"T ~ I II'r:r it; mr-r 
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i!t .n 'It!; mr ~ mlf.t "IRT • 

~,~~!wif~ :-

(I) ~lf;T~lf;TfOffl 

(2) qi~ (~maor) mr I 

( 3) mm f.\1rnf ~ 
(~) fOffl : 

(4) ~tfui (maor) fiIor I 

(5) ~~~'IT iI"ri 
fOffl I 

( 6) ;fr-;;r;f ~ve '!jq fOffl I 

(7) ~-mrt :Mitr (~) 
~mr 

(8)<ti~mrl 

(9) ~-~ (~maor) mr 

33. 1965-66 if; ~ '4'i i!t 
'Irof~it;~~it;~ 'f'T 
~~~mlf.t~~ I 

34. "'~ ~, ~ mlf.t 
~~~~~~~~ 
rni!t~~~""'"'~ I 
~~~~~'f'T~ 
qh: if.m if; ~ ~ it; m'f ~'ffiit qh: 

~'f'Tflmm:~if'rftf...,.~ 

~ I ~ 'flIT ""'"' ~ ~ ~ ~ ""'i'f 
~ m.: ~ m<'f m; ~ mlf.t ~ I 
~ (I1fi 'I1'.r.r if; fu1l: 'l1!i!; ~ qh: 'it 
fimTIr if; m'f ~ ~ If;T 'I'f-lmR 
""'"' ~ 1 

12.18 hr •. 

RE: ADJOURNMENT MOTIONS 
(Procedure) 

Shrlmatl Renu Chakravartty (Bar-
rack pore ): Muy I now ask you wh.at 
is going to happen to the adjourn­
ment motion on the lailure of the 
Goverrunent regarding the language 
qUMtion? You have sent a note say~ 

ing that the matter is under the con­
sideration of the Speaker. would 
urge you to allow this adjournment 
motion to be moved now. 

Shrl N. C. Chatterjee (Burdwan): 
shall join her in this. It is a very 

vital matter. "The Prime Minister has. 
written to me that it could be dehated 
on the President's Address. That will 
not be proper. It should not be 
diluted. 

Mr. Speaker: The hon. Member .. 
would kindly recall the decision that 
tm.. House had taken in 1962. We 
had decided that aU notices received' 
on the day when the :president's Ad­
dre's is delivered will be taken up on: 
the next day; the condition regarding 
urgency would be waived. They 
would be considered on the next day 
and not on the day when the Presi­
dent's Address is delivered to Mem­
bers of both the Houses. The­
House had agreed to that procedure. 
If we have to make a change in that, 
that will be seen afterwards. The 
adjournment motions that have been 
tabled and .In re.pect of which noti­
ces had been given will be taken Up' 
tomorrow. 

Shrl Har! Vishnu Itamath 
(Hoshangabad): May I submit in a1l 
humility one thing with due defe­
renc-e to the decision that was taken 
by the Hou.e in 1962? 

The rule. Of procedure which gov­
ern the conduct of business are 
silent on the point. They refer to the 
discussion on the President's Address 
and other cognate matters, but there 
is no prohibition in any of the rules .. 

!\'Jr. Speak .. r: I would submit to the 
House that I have not relied upon 
any particular rule. and Shri Kamath 
also saYs that there is no prohibition. 
I had agreed there, and, therefore, 
last time I had said that we might 
establish a convention, and the House 
had agreed to It. Therefore, we have 
established that convention, and I 
think the House will noW try to 
observe that. It we want to change 
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Papers laid on the 
Table 

it, that would be a different matter. 
and that can be taken up afterwards. 
But this time at least, we might go 
On with the convention we ere having. 

Shrl Har! Vishnu Itamath: May I 
request again that i case 8 decision 
has been taken once and for all in 
1962 with regard to this particular 
matter, the relevant rule might be 
amended? 

Mr. Speaker: We shall consider thot 
also. 

Shri Har! Vishnu Kamatb: Do 
take it as an assurance that the ad· 
journment motions given notice of by 
us for today on the tragic distur­
bances in Madras would be taken up 
tomorrow? 

Mr. Speaker: All notices that have 
been given for today would be taken 
up tomorrow. 

Sh~j Harl Vishnu Kamath: But 
then, there is another matter to 
which I would like to refer, and 
hope you would permit me to raise it 
after the Secretary has laid the Bills 
On the Table of the House .... 

Mr. Speaker: He had ... greed to 
wait ...... 

Shri Harl Vishnu Kamath: I am not 
talking .about this one, but there is 
another matter ..... . 

Mr, Speaker: After this has been 
completed, he can raise it. 

12.21 hra. 

PRESIDENT'S ASSENT TO BILLS 

Secretary: Sir, I lay on the Table 
the following four Bills passed by the 
Houses of Parliament during the last 
Session and assented to by the Presi­
dent since a report was last made to 
the House on the 24th Deeember, 
1964:-

(I) The Official Trustees (Amend­
ment) Bill, 1964. 

(2) The Appropriation (Railways) 
No. 3 Bill, 1964. 

(3) The Indian Tariff (Amend­
ment) BlII, 1964. 

(4) The Repealing and Amending 
Bill, 1964. 

also lay on the Table copies, duly 
authenticated by the Secretary of 
Raj;'a Sabha. of the following eleven 
Bills passed by the Houses of Parlia­
ment during the l3st Session and as­
sented to by the President since a 
report was last made to the House on. 
the 24th December. 1964:-

(I) The Industrial Disputes (Am­
endment) Bill, 1964. 

(2) The Food Coroprations Bill. 
1964". 

(3) The Anti-Corruption Laws 
(Amendment) BIB, 1964. 

(4) The Slum Areas (Improve­
ment and Clearance) Amend­
ment Bill, 1964. 

(5) The Hindu Marriage (Amend­
ment) Bill, 1964. 

(6) The Provisional Collection of 
Taxes (Amendment) Bill, 
1964. 

(7) The Essential Commodities 
(Amendment) Bill, 1984. 

(8) The Prevention of Food Adul-
teration (Amendment) Bill, 
1984. 

(9) The Payment of Wages (Am­
endment) Bill, 1964. 

(10) The Standards of Weights and 
Measures (Amendment) Bill, 
1964. 

(II) The Foreiin Exchange Regu-
lation (Amendment) Bill. 
1984. 

12.%2 hn;. 

PAPERS LAID ON THE TABLE 

STATEMENT snow INC POLITICAL COTRI· 

BUTJONS MA.DE BY COMPANIES 

The MInister of Finance (Shrl T. T. 
Krishnamacharl): I beg to lay on th,' 
Table Q statement showina: political 
contributions made by companies dur-
!Dg the period from middle of 19B1 to 
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the 15th September, 1964. [Placed in 
Library See No. LT-3756/651. 

!NCOME·TAX (AMENDMENT) ORDINANCI: 

The Minister of Communlcatiun, 
and Parliamentary Allalrs (Shrl Saty~ 
Narayan Sinha): I beg to lay on th~ 
Table a copy of the Income-tax 
(Amendment) Ordinance. 1965 (No. 1 
of 1965) promulgated bv the President 
on the 6th January, Hi65, under pro­
visions of Article 123 (2) (a) of the 
Constitution. [PLaced in Library. See 
No. LT-3759/651. 

RULES UNDER UNIVFdlSITY GRANTS 
COMMISSION ~CT 

The Deputy Minister in the Ministry 
or Education (Shrlmatl Soundaram 
Kamachandran): On behalf of Shri 
M. C. Chagla, I beg to lay on the 
Table a copy each of the following 
Rules under sub-section (3) of section 
2~ of the University Grants CommiS­
sion Act, 1956:-

(i) The University Grants Com­
mlSSlon (Terms and Condt­
ti<>n.. of Service of Employees) 
Amendment Rules. 1964. pub­
lished In Notification No. 
G.S.R. 1255 dated the 5th 
September. 1964 

[Placed in Library. See No. LT-
3757/65.1 

(ii) The University Grants Com­
mission (Disqualification. Re­
tirement and Conditions of 
Service ~ Members) Amend­
ment Rules, 1964, published 
in Notification No. S.O. 3586 
dated the 10th October, 1964. 

[Placed in Library. See No. LT-
3758/65.] 

PRocLAMA.TION BY PRESIDENT UNDER 
ARTICLE 356 OF THE CONSTtTUTION 
VARYING P"OCLAMATION tsStlT.D 
EARLIER IN RELATION TO STAn OF 

KBaALA 
STATE LanSLATURE (CONTINUANCE 

01' USE OF ENGLISH LANGUAGE) 

ACT 

The Deputy MInister In the Mlnktry 
of Rome Mairs (Shrl L, N. MI!Ihra): 
On behalf at Shri Hathi, I beg to lay 

on the Table a copy each of the fol­
lowing papers:-

(i) Notification No. G.S.R. 119 
dated the J)\h January, 1965, 
publishing the Proclamation 
issued by the President under 
article 356 of the Constitution, 
varying tht' Proclamation 
issued on the 10th September, 
1964, in relation to the State 
of Kerala. 

[Placed in Lihrary. See No. LT-
3760/65.] 

(ii) The Kerala State Legislature 
(Continuance of the use of 
English Language) Act. 1965 
(President's Act No.1 of 1965) 
under sub-section (3) or sec­
tion 3 of the Kerala State 
Legislature (Delegation of 
Powers) Act, 1964. 

[Placed in Library. See No. LT-
3761/65·1 

ANNUAL REPORT OF NATIONAL RESEARCH 

DEVELOMENT CORPORATION OF' INDIA 

Sbrlmati Soundaram Ramacbandran: 
beg to lay on the Table a copy of 

Annual Report of the National Re­
search Development Corporation of 
India, for the year ending the 31st 
March, 1964, (English and Hindi ver­
sions) along with the Audited Ac­
counts and the comments of the 
Comptroller and Auditor-General 
thereon, under sub-section (1) of sec­
tion 619A of the Companies Act, 1956. 

[Placed in Library. See No. LT-
3762/65]. 

1:1.24 hrs. 

PRESS COUNCIL BILL 

REPORT OF JOINT COMMnTZE 

The Deput:v Mlnillter In the Ministry 
of Information and Broadcast~ (ShrI 
C. R.Pattabbl Raman): I beg to lay 
On the Table a copy at th .. Report of 
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the Joint Committe.., af the Houses on 
the Press Council Bill, 1963. 

PAPER LAID ON THE 
TABLE:---contd. 

NOTI"ICATION UNDER BD/CAL FINANCE 

(SALES TAX) ACT AS IN FORCE IN 

DI!LIU 

The Deputy Minister In the Ministry 
01 Finance (Shri Rameshwoar Sahu): 
I beg to relay on the Table a coP.v 
of Noti/lcatioon No. F.4(33)/62.Finance 
(E) published in Delhi Gazette dated 
the 17th September, 1964, under 8ub­
section (4) of section 26 ot the Bengal 
Finance (Sales Tax) Act, 1941, as in 
force in the Union Territory of Delhi 
[Placed in Library. See No. LT-
3762/65/. 

PRESS COUNCIL BI~ontd. 

EVlDENCE BEFORE JOINT COMMITTEE 

The De.,..ty Minister In the Ministry 
of Information and Broadcastln, 
(Shrl C. R. Pattallhl Raman): I b.1l 
to lay on the Table a' copv ot the 
evidence tendered before 'the Joint 
Committee of the Houses on the Pres~ 
Council Bill, 1963. 

12.26 hrs. 

STATEMENT RE. FOREIGN EX· 
CHANGE SITUATION 

The Minister 01 FinanCe (Shrl T. 
T. Krlsbnamacharl): Mr. Speaker, 
Sir, I ('rave the indulgence of the 
HOUSe for making this statement on 
the open in" day of the Parliament as 
I wi.h to take Honourable Members 
into confidence, at the earliest oppor­
tunity, about the extremely difficult 
foreign exchange position in which 
We find ourselves at present. Our 
forf'it::n exchange reservt·s hav(> dec1i­
nf'd more or less steadily during the 
current fiscal year. Some dec'ine 
during the months ot April·Septem­
ber, when export receipt.. are usually 

situation 
low, is a normal feature of oW' 
balance of payments. The decline In 
reserves dw-ing April-September 1964, 
however, was almost twice as large 
as in the same periOd of 1963. What 
IS even more disturbing, the decline 
in reserveS has continued during the 
past 4 or 5 months when we should 
normally be gaining re&erVcs in order 
to meet thE" requirements of the com­
ina: lean seas::m lor exports. On 
February 12. 1965, the foreign a .. set. 
af the Reserve Bank stood at about 
!\S. 79 crores. As Honourable Mem­
bers are aware. the Reserve Bank is 
required to hold as a minimum 
Ra. 200 crores of reserves in the 
form of gold and foreign s .. uritie •. 
The Reserve Bank has been able, in 
fact. to abide by this requirement for 
some time only on the basis Of • 
transfer to the Bank of gold which 
the Government had acquired over 
the year •. 

2. The recent decline in reservt"s i:; 
the result of a variety ot factors. In 
view ot shortages of foodgrains in 
the country and the pressure on 
prices, we have had to provide for 
larger imports of food and fertilizers 
against free furei,n ex('han,e. Pay­
ments on account of defence imports 
have also be4!n increasing: and we 
haVe had to provide for larpr reo 
payment obJigations in resped of the 
growing volume of ~ur Indebtedness 
..broad. While exports have been 
rising, the increase this year hs! not 
been as large as in 1963-64; and It 11 .. 
not be .. n retlected fully in the recpipt 
of foreign ~xchange. A part of the 
in(,rease in exports has been to coun­
tries with whom ~ettlcmentl in trade 
and payments arp mad£' in rupeClII, 
and bring. therefore. no free foret~n 
exchan~(>. Therp is reason abo to b(l~ 

lieve that export earning. have been 
slower in coming because of higher 
interest ratC'!Ij elsewhere. A part of 
the decline in rellierves may, therf"flre. 
he 5hort~term in charact~ And may 
be expecterl to reverse 1t..11 uV" thO' 
coming month.. Even so Honourable 
Mt'mbcrs would appreciatl' thAt, 
given the low level to which reserv,", 
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.have already fallen and the require­
ments during the coming months, the 
adoption of all possible remedial 
.measures cannot brook: any delay. 

3. First and foremost, we have to 
j'educc inflationary pressures in the 
"conomy. The strictest IIscal and 
monetary discipline has to be observ-
ed in the interest both of stability of 
'prices and of improvement in the 
payments position. The Budget at 
the Central Government for the year 
1965-66 w ill be announced ten day s 
from now, and I do not wish to say 
anythin~ about thi. at this stalle. But 
it. is clear that the finaneial operations 
of the Central and State (l<Jvernments 
as well as those of public and private 
sector enterprises will necessarily 
have to be guided by the over-riding 
consideration of avoiding inflation. I 
have taken this uP with the Stat.e 
'Governments and r have nn tloubt 
that in the present grave situation I 
ca'n count. on their whole~hearted 
{'ooperatlon. 

4, On the monetary side, several 
m.easures have been taken durilng 
thc past year to bring about orderly 
incrcase in interest rates and to 
slow down the pace of menetary ex· 
.pansion. The Reserve Bank has just 
announced further me8sure~ to this 
end. The Bank Rate has been in~ 

creased from 5 per cent to 6 per c£"nt 
'Coupled with this. the terms govern-
ing the rat.s at which scheduled 
banks are elig'ble to borrow from the 
Res(,TVE' Bank have bE'en made stiffer. 
Banks will be abl. to borrow at the 
Bank Rate only when their net liqui­
dity ralio comes to 30 per cl!nt or 
more Bs BRainst 28 per cent at prp-
sent. Thf' borrowing ratr- of the in-
dividual scheduled bank will Increa.e 

·by 11 per cent for every 1 per cent 
declinE" in its liquidity ratio b('low 30 
percent. 

5. Thc Reserve Bank has also taken 
steps to makE' appropriatE' changes in 
other interest rates in the eC'Onomy. 
·Thus. bank!1 haVe bf'cn asked to ra!~~ 
the interest rate. on their term de­
.po!tts as well as s~vinli!s. bank deposits. 

The ceiling limit to the lending rates 
of banks has been raised from 9 per 
cent to 10 per cpnt. The Reserve 
Bank lending rate to cooperahve 
banks would also now be higher by 
I per cent. Appropriate changes in 
other interest rates. including those 
paid ond charged by Government 
and other financial institutions are 
also being made. These m~asures 
should limit the expans'on of bank 
<Tedi! and bring about an appreciable 
reductIon in inflationary pressures in 
general by encouraging a greater flow 
of savings and a greater sense of eco-
nomy in the use of scarce capital re-
li/flurces. The Reserve Bank will 
watch carefully the expansion of 
credit and money supply in the ecO~ 
nomy in the light of genuine require­
ments of growing production and will 
tak(:- whatever further measures that 
might be necessary in this regard. 

6. In the pres-ent foreign exchange 
position, we have also to take every 
possible mea~ure to bring about the 
utmost economy in imports. Impnrt 
allocations for the current half year 
have already been reduced. How-
ever, some financial restraint for 
bringing about greater economy in 
imports is also necessary. I propose. 
therefore, to take advantage of the 
powers already available for this 
purpose. A notification is boing 
issued to levy a regulatory customs 
duty of 10 per cent of the value of im-
ports on all imports w'th the excep­
tion of foodgrains. fertilizers. pesti-
cides. books and accessories for fami-
ly planning. This notification will 
come into effect immpdiately. 

7. We propose to review all COn1~ 
mitments for Government impor~s 
against free foreign exchange with a 
view to achieving all possible eco-
nomies in this regard. Import al-
locations in furturE' will have to be 
based strictly on the success of the 
measures th~t we are now taking in 
bringing about a quick improvement 
in our reserves. 

8. The Aid-India Consortium orga­
nised by the WorM Bank i~ to meet 
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in Parts towards the middle of next 
month to consider our requirements 
of assistance during the coming year. 
1n view of our difficult payments po-
sition and the continuing shortage of 
imported raw materials and compo­
nents, we propose to request the Con­
sortium for maximum possible assis­
tance for financing non-project im­
ports and for providing immediate 
relief to our balance of payments in 
other ways. 

9. OUf export performance over the 
past two Or three year. has been a 
mutter of S:Jrne satisfaction. Giv('n 
.our needs, however, we have to make 
even more strenuous efforts to pro­
mote a further increase in exports. 
Higher exports inevitably imply some 
sacrifice of domestic consumption and 
investment. But in the context of our 
difficu1t foreign exchangt· situation. 
.larger exports must take precedence 
over domestic requirements however 
urgent. We shaH continue.' therefore. 
to explore all possible avenues for in­
creasing our export earnings. We are 
reviewing all our export promotion 
mea~ures with a view to take what­
ever additional steps that may be 
necessary to ensure a continuing in-
crease in export earnings. Import 
entitlement licences against exports 
will be increasingly related to actual 
receipt of export earnings. 

10. The measures We are now tak­
ing will take Some time before their 
1uU elIects are realised. In the 
meanwhile, it will be necessary for 
Us to have some support from outside 
to tide over our immediate difficul­
ties. I have, therefore, authorised 
-our Executive Director on the Board 
of the International Monetary Fund 
10 request that institution for a stand­
by crl'dit to the maximum extent pos­
sible. I cannot emphasise too st­
rongly that accommodation from the 
International Monetary Fund is avail­
able onlv for meet'ng short-term 
difficulties, We have large outstand­
ing repayment obligations amount­
ing to 200 million dolla .. to the Fund 
in respect Of the drawings we made 
at the beginning of thp current Plan 

situation 

period. Any accommodation that we 
may get from the Fund now will also 
have to b{" repaid over the next few 
years. Efforts to strengthen our ba­
lanoe of payments by utmost fisc. I 
and monetary discipline a~ well as by 
vigorous export promotion and eCO-
nomy in imports will have to be 
maintained, therefore, over a number 
of years and indeed reinforced tram 
time to timo in the light of prevail­
ing oircumstances. It is only by con­
tinuOU5 attention on the highest prio-
rity basis to this task ot improving 
our payments position that we can 
avoid in future the kind of critical 
situation in regard to toreign ex­
change that we have faced so often 
in the recent past and are facing once 
again at the pre.ent moment. I have 
every confidence that Honourable 
Members would extend to the Gov­
ernment utmost co.operation in this 
task of restoring and preserving the 
external viability of the economy. 

RE: PRESIDENT'S ADDRESS 

IZ.34 b,.,.. 

Shrl Harl VI.hnu Kamalll (Hosh­
angabad): Mr. Speaker. SIt. I ri.e 
with considerable trepidation, but I 
think that on this unique occasion 
when both Houses have had the pri­
vilege at listening to the Prelident'. 
Address, this point should be cleared 
once and tor all. AU of us listened 
ceretully, patiently aDd intently 10 
the President's Address. It was how­
ever dIstressing at certain poinhi, at 
certain stages, to hear the President 
slur over some phras{"s and perhaps 
omit certain words. 

Mr. Spealr.e-r: Should we refer to 
these things? 

Shrl Harl Vishnu Kamath: That i. 
why I hid 'with lOme trepidation'. 
But may I invite your attent'on-I 
am not a stickler for rules or artic!es 
of the Constitution. 1 know therl" wa~ 
som£' disability-to article 87 of the 
Consti1ution which lays down and 
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I Shri Hari Vishnu Kamathj 

provides that the President shall de· 
liver the Address. It would have 
been perhaps much better if, in these 
circumstances, the President's Address 
in the English language also, had been 
read out OT delivered as it was done 
last year. I remember that the 8ame 
difflculty came in, J would, therefore, 
request you to say whether 
in terms of the articles of the 
Constitution, it will be held, in.pite 
of what has ha~pened, that the Presi· 
dent has delivf"red the Address in the 
English language also. We wish him 
a speedy recovery, arid I hope his 
health will be resorted to norma1cyere 
long. 

Mr. Speaker: The intention is that 
alter such a solemn inauJUration, we 
should not enter into any controver­
lial matters, 

Shrl Hart Vishnu Kamath: It is not 
controversial. 

Mr. Speaker: Let us not disag,..,e 
on an)' points at least for today. 

Shrt Harl Vishnu Kamath: There is 
no disagreement. 

Mr. Speaker: I may differ with Mr. 
Kamath's Int@rpretation; I would not 
like to dis •• r •• with him on this day 

Bill 

at least. Everything can be said 
when the Address is being discussed. 
We will take it UP and Mr. Kamath 
can raise it then. 

12,39 hn. 

ARMED FORCES (SPECIAL PO­
WERS) CONTINUANCE BILL' 

The Minister of Edernal Alralrs 
(Sbrl Swaran Singh): Sir, I beg to 
move fol' leave to introduce a Bill to 
continue the Armed Forces (Special 
Powers) Regulation, 1958 for 8 fur· 
ther period. 

Mr. Speaker: The question is: 

''That leave be granted to in­
troduce a Bill to continue the 
Armed Force. (Special Powers) 
Regulation, 1958 for a further pe. 
riod," 

The motion was adopted. 

Shrl Swa .. n Sinrh: Sir, I intro­
d uce the Bill. 

12.40 h", 

The Lok Sabha then adjourned tilt 
Eleven of the Clock on Thursday, 
Febntary 18, 1965/Magha 29, 188S 
(Saka). 

'Published in the Gazette of India Extraordinary Part II, Section 2. 
dated 17·2·65. 

GMGIPND-2134 (Ai) LSD-2·3·6l>-- 970. 


	001
	003
	005
	006
	007
	008
	009
	010
	011
	012
	013
	014
	015
	016
	017
	018
	019
	020
	021
	022
	023
	024
	025
	026
	027
	028
	029
	030
	031
	032
	033
	034

